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NOTIFICATION

The 30th March, 2017

No. LGL. 84/2017/3 — The following Act of the Assam Legislative Assembly which received the

assent of the Governor on 23rd March, 2017 is hereby published for general information.
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ASSAM ACT NO.V OF 2017
(Received the assent of the Governor on 23rd March, 2017)
THE ASSAM APPROPRIATION (NO.1V) ACT, 2017
AN
ACT

' To provide for the withdrawal of certain sums from and out of the Consolidated Fund of the State of
Assam for the services of the financial year, 2013-2014 :

to provide for the authorisation and appropriation of monsy out of the Consolidated Fund of
the State of Assam to meet the amounts spent on certain services during the financial year
ending on the 31st day of March, 2004 in excess of the amount puthorised or granted for the

said services,

Be it enacted by the Assam Legislative Assembly in the Sixty-eighth Year of the Republic of

Short titla 5'01? This Act may be called the Assam Appropristion (No.IV) Act,
Issue of . 2, From and out of the Consolidated Fund of the State of Assam
Ko, 404 35, 60, 967 from and the sums specified in column {3/ of the Schedule amounting in the
out of the Conaolidsted aggregate to the sum of Rupees Four hundred four ecore thirty five
Fund of tho State of Assam lakh sixty thousand nine hundred and sixty seven shall be deemed
for the financial yesr, to have been pald and applied to meet. the amounts spent for
2003-2004 defraying the charges in respect of the gervices specified in
column é’,) of the Schedule during the financial year ending on the

31st day of March, 2004 in excess of the amounts authorised or
granted for those services for the year.

3. The sums deemed to have besn paid end applied from and out of

Appropriation the Consolidated Fund shall be appropriated for the services and
purposes expressed in the Schedule in relation te the financial
year ending on the 31st day of March, 2004,

THE SCHEDULE
{ Sea Soctions 2 and 3)
[1 2] 131
Grant ) Real excess to be regularised
No./ Services and purposes Voted by the Charged Total
Appro- Assembly an the
priation Consotidated Fund
Rs. Rs. Rs.
10  [Other Fiscal Service Revenue 19,695 19,695
12 [District Administration Revenue 3,41,03% 3,41,039
19 [Vigilance Commission & Others Revenue 2,36,07,783 2,30,07,783
23 [Pension and Other retirement bepefits Revenue 36,57,350 36,57,350
34 |Urban Development (MAD) Capital 63,50,000 63,50,000
66 [Compensation-and Assignment Revenue 49,61,000 49,611,000
to Local Bodies & P.Raj Institution
Public Debt & Servicing of Debt Capital 400,52,24,100 400,52,24,100
Total Revenue 279,88,478 39,98,389 3,19,86,867
Capital 401,15,74,100 401,15,74,100
Grand Total 279,388,478 401,55,72,48% 404,35,60,967
S.M.BUZAR BARUAH,

Commissioner and Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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